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Developmeot of Btl) Ar-. 
313. Sbrl Hem Raj: 

Sbri DalJlt SlDa'b: 

Will the Minister of Plannln, be 
pleased to lJIate: 

(a) whether the different Workln' 
Groups of the various Ministries have 
oubmltted their proposals for the deve_ 
lopment of hill area!J in the country; 
and 

(b) if so, their financial implications 
and bow they will flt in the Fourth 
Five Year Plan? 

The Minister of Planning (Sbrl 
Asoka Mehta): (a) The reports of the 
Working Groups on Agriculture, Edu-
cation and Health are being consider-
ed and the "'ports of the Working 
Groups on Khadi & Village and Small 
Industries and Transport are .till 
awaited. 

(b) In the preparation of the Fourth 
FiVe Year Plnn, the progrnmmes re-
commended by the Working Group. 
will be taken into account. 

ltald "" Income-Tn AatbOr\tlea at 
ltamprh (Rajuthan) 

314. Shrlmati Rena Chakravartt,.: 
Shrl Prakash Vir ShaotrI: 
Shrl Hakam Chand 

Kachhaval,.a: 
Shrl Jagdev Singh SlddhaDti: 
Sllrl Bhapat Jha A.-d: 
Shr, M. I,. Dwlvedl: 
5hrl S. C. Samanta: 
Shri Sabodh Han!lda: 
Shrlmati Savltrt Nlram: 
!!hri P. (J. Borooah: 

Will the Minister of nnen.,., be 
plea""d to state: 

(S) whether it io a fact that an 
Otflcer of the Income-Tnx Department 
ftew to Jaipur to force open n ma!tsive 
st~~l room at Ramgarh neaT Jaipur, 
belonging to a busine!sman; 

(b) whether oxy-acetylene llama 
wal!l u.!Ied to open the room; 

(c) whether the room was opened 
and what were the contents; and 

(d) to whom the room belonged? 

The MInister of Finance (Shri 
Sachlndra Cbaadhurl): (a) Five In-
come-tax Officers were sent to Ram-
garh to undertake a search of the pre-
mises of a businessman. 

(b) No Sir. 

(e) The room was opened and 85'81 
Kilograms gold bullion, gold and 
pearl ornaments weighing 12 Kilo-
grams, cash of Rs. 15.784 and old 
silver coins of the valUe of about 
Rs. 7.000 were found. 

(d) The room belonged to the buoi-
nessman who~e premises were !learcb-
ed. 

Dearn.... Allowance FOrlllllla 

315. Sbri S. M. Banerjee: 
Sbrl p. C. Borooah: 
Shrl Madhu Llmaye: 

Will the Minister of Finanee- be 
,Iea .. d to state: 

(a) whether Government have ac-
cepted the recommendations of the 
Das Commission regarding the chang-
ing of formula in respect of grant of 
Dearness Allowance to the Central 
Government employees; and 

(b) if' so. what is the new formula 
adopted? 

The Minister of Finance (Shrt 
Saehlndra Chaadhar!): (a) and (b). 
Under the existing formula 01 thlt 
Second Pay Commission. the rates of 
Dearness Allowance are reviewed 
every time the All India Working Class 
Consumer Price Index registers 8 rise 
of 10 points on an average for the 
preceding 12 months. The nas Body 
8uggf'sted a fresh f'x(\mination of the 
formula with regard to either Or both 
of the factor. involved. viz. the time 
factor and the number of points fac-
tor, with flexibility which will admit 
of special treatment in an abnormlll 
situation, but no sPeciftc recommend8~ 
tion fOT the revision of the formula 
was made by that Body. 




